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THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR (SHRIMATI 
RAM DULARI SINHA): (a) and (b) 
Proposals for amendment of the Emp-
loyees' Family Pension Scheme with a 
view to enhance the quantum of the 
family pension and other benefits are 
under consideration of Government 
and for this purpose an actuarial valua-
tion of the Family Pension Fund has 
been undertaken. In the meantime the 
minimum amount of family pension in 
respect of deceased members of tbe 
ramily PensiOn Fund (whose monthly 
pay was below Rs. 200/-and who en-
tered the Family Pension Fund before 
\ attaining the age of 25) has been en-
hanced from Rs. 40/-to Rs. 60/-and 
the amount of life assurance benefit 
has been enhanced from Rs. 1000/-to 
Rs. 3000/-with effort from 1-3-1980. 

Programme for better health and 
education for tribals 

7686. SRRlMATI MADRURI SINGH: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) the speCific schemes introduced 
and allocation made during the year 
1980-81 on programmes for better 
~n triti n  improved ellvironmental 
sanitation and health eduC'ution for the 
tribal population; and 

(b) the details  thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) and (b) Specific schemes for bet-
ter nutrition, improved environmental 
sanitation and health education imple-
mented during 1980-81 under the tribal 
sub-plan include leDS, special nutri-
tion programme for pre-school children 
and pregnant and nursing mothers, 
applied nutrition programme, mid-day 
meals to school children, sewerage and 
Iwater supply, community health worker 
scheme, mass education and extension 

prolP'ammes audio-visual propolanda, 
audit education. 

The outlay for 1980-81 for the sectors 
covering these pl'Ogmmmes was of the 
order of Rs. 47.71 crores. 
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